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Shrimati Savitri Nigam (Banda):
His remarks should be expunged.
(Interruptions.)

Shri J. P. Jyotishi (Sagar): What-
ever he has said should be expunged.

Mr, Speaker:.These words need not
be put in the proceedings

12.22 hrs.

STATEMENT RE: GOVERNMENT'S
POSITION ON CHINESE AGGRES-
SION

Mr. Speaker: The Prime Minister.

The Prime Minister and Minister
ef Atomic Energy (Shri Lal Bahadur
Shastri): Dr. Ram Manohar Lohia
and Sarvshri Prakash Vir Shastri and
S. M. Banerjee have expressed the
view in their Motion that there have
been some contradictory statements
regarding China’s aggression and
claims on our territory. I cannot
help feeling that this is based on
some misunderstanding and ], there-
fore, take this opportunity of re-
stating our position on this question
in order to remove any such mis-
understanding.

Some time after the Chinese had
committed aggression on our borders,

the Colombo Proposals were formu-
lated by certain friendly countries.
The Government of India accepted

these proposals, but the Chinese Gov-
ernment did not do so. Later, the
Ceylonese Prime Minister consulted
us on the question of Civilian Check-
Posts in the demilitarised zone of
Ladakh.
India indicated their willingness to
agree to there being no posts of
either side in the said demilitarised
zone. Since then there have been no
further developments. In this con-
text, the question of any negotiations
does not arise at present.

The Government of India believe
in the pursuit of peace and in settle-
ment by mutual discussions, provided
always that such discussions can be
held consistently with the honour
and dignity of the country.
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Shri Hari Vishnu Kamath (Hosh-
angabad): Sir, on a point of clarifi-
cation. Does the Government, adhere
firmly to the policy laid down earlier
in the time of the late Prime Minis-
ter—many of us on this side differ
from that policy also, but at least
that minimum which they proclaimed
then—that they will not depart a jot
or a tittle from the Colombo pro-
posals and, if it is not so, to what
extent is the Government proposing
to climb down?
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Shri Lal Bahadur Shastri: Our
position in regard to the Colombo
proposals is quite clear. We stick to
what the late Prime Minister had
said, that we cannot go beyond what
the Colombo proposals contain.
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Shri Swell (Assam—Autonomous
Districts): The late Prime Minister
had offered to take this question of the
dispute with China to the Internation-
al Court at the Hague and this House
has approved of that. There was a
report that a similar proposal that an
impartial, third party under the aus-
pices of the United Nations must go
into this question and demarcate the
area. Has the Govermrment refused
that . . .
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Mr. Speaker: He is having such a
long introduction. I am requesting
the Members to be brief.

Shri Swell: May I know the reasons
which persuaded the Government to
accept the first proposal and to refuse
the second proposal?
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(Shri Madhu Limaye then left the
House).
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st Wo o A (JWFT) : H AT
T8 1 quaq #3971 g % 7% 797 74
at ¥ agt fawedr =tfey

Shri U. M. Trivedi (Mandsuaur):
When the motive is bona fide, it is
all right. But when the motive is
mala fide, this House has got and you
have also got the power that this
matter may not be reported in the
press. The mala fide purpose is also
served if it is published.

Shri Kapur Singh (Ludhiana): Re-
garding the suggestion made by my
hon. friend., Shri Kachhavaiya that
news of this kind should not be given
prominence in the Press, I submit
that this House has no power, and if
this House has any power, this power
should not be used to restrict the
freedom of the Press. The Press has
its own conscience, has its own rules
and has its own ways of selecting
what should be played up in the Press
and what should not be played up in
the Press. We may appeal to them,
but beyond that we may not go.
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afey | W= g A faegew sarr Q@
FT7 F WA, a1 afsas WA
HTT I T FFITAT AT JISAT | F6-
farg & wrgem % gq 997 3@ 9T AT
< A fear sy AT 7§39 9T AW
feeraa far ST

Dr. Swell: The Prime Minister was
going to reply to my question, Sir.

Mr. Speaker: That has been lost
NOW.

Shri Hari Vishnu Kamath: He may
repeat it.

Shri Nath Pai (Rajapur): The
Prime Minister has made an import-
ant statement and today is the last

day of this session. Will you plegse
permit us to put a few questions, Sir?

Mr. Speaker: Yes, Dr. Swell may

repeat his question.

pr. Swell: May 1 know what are
the reasons which persuaded the Gov-
ernment to accept the late Prime
Minister’s proposal to take this ques-
tion of our dispute with China to the
International Court at the Hague and
dissuaded the Government from accep-
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ting a similar proposal that an im-
partial third party under the auspices
of the UN wnay be requested to go
into the question of our border dis-
pute with China and to demarcate it
on scientific lines?
Shri Lal Bahadur Shastri: Firstly, I
do not know who makes that propo-
sal and who has mrade that proposal.
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- If there is no such specific proposal

from any quarter, why should we
raise it and discuss it?

Dr. Swell: Yesterday the Foreign
Minister in the other House had refer-
red to it.

Mr. Speaker: No
ments. Mr. Nath Pai.

further argu-

Shri Nath Pai: Every time a refer-
ence is made about Government's
intention with regard to negotiations
with China, the Prime Minister and
other spokesmen of the Govern'ment
say this simple thing that we are pled-
ged to peaceful negotiations and we
shall not do anything which may in-
fringe the honour and dignity of the
country. We are sure that he would
be bearing in mind the honour of the
country. But what we are worried
about is the territorial integrity of
the country. Will the Prime Minister
make a categorical assurance to this
House that no agreement will be
reached with China which may involve
in any way giving even an inch of the
territory of the country? (Interrup-
tions).

Shri Lal Bahadur Shastri: There is
no aquestion of any negotiation just at
present. All these things could arise
when a discussion takes place or it is
fixed (Interruptions).

Shri Nath Pai: Sir, I admire the par-
liamentary skill which Shri Shastri
and his colleagues are evolving in
avoiding replies to our questions
(Interruption). Sir, T want vou to
help us. What hindrance is there,
what comes in the way of giving this
solemn assurance to Parliament that
no negotiations will be entered into,
no agreement will be reached which
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may involve our territory? My em-
phasis is only on peace, dignity and

honour (Interruptions).
Shri Hari Vishnu Kamath: Sir, I
rise to a point of order. You have

ruled times without number that the
minister’s answers should be precise,
concise and very clear., Now my hon.
colleague, Shri Nath Pai's question,
was whether the Government will give
an assurance that not an inch of terri-
tory will be bargained or negotiated
away. The Prime Minister said that
we are not to negotiate at present and
all these questions will arise, if I heard
him right, when we go to the table,
when we go to negotiate. That means
he has got at the back of his mind
the possibility of this question arising.
Therefore, we want to know the Gov-
ernment’s attitude at this stage.

Mr. Speaker: Inferences and inter-
pretationg are for hon. Members to
draw.

Shri Hari Vishnu Kamath: That
shows the unclarity of the answer.
It is the most vital issue for the coun-
try, for India, for our motherland.
(Interruptions). There is profound
silence on the Treasury Benches.
Parliament had pledged itself, had
passed a resolution on 14th November,
1962.

Shri Nath Pai: Sir, you are so in-
dulgent that you are persisting in look-
ing this side that the Prime Minister
is failing to catch your eye. He has
been looking towards you for allow-
ing him to give a reply to my ques-
tion. (Interruptions).

Shri Hari Vishnu Kamath: May your
glance fall on him also.

Mr. Speaker: Shri Prakash Vir

‘Shastri.

=t wTrEe men (feA)
g Y AT, 5t SEreeTT A,
I 79 929 N oz Awar # A fF oo
aF N Ty g =@ ¥ T8 ge Jmar
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¥ TFR ¥ WIg &, 94y arfseT &
atg Y & gE@ar g, feg ¥
T F gRT 99 AT gAY 9= FIAT
afysR FW # ara w37 of g, fow
9 IfFEITA AT-FAAY ge fRT gu
g, AW AR T & & Ag TN
fge® ax =1 T Tray 71K qeey W
F gy | FArEI-eara-2wi F7 A
5% T217 74 qaTAT ARy ¥, AW
T 39 A TN A, .
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TR WA . TP AAAT A&
N ag freme F1aw w1 5 waTe T
g | ST 9T LT F F I QIAT
&% @i 2

= ETET W I afde-
faat & & yam @&l ST ¥ ag AT
argar g {5 safs 9 &1 T@ OR-
#R A fares &1 ik g, 7R F=
TqT AT g KT M , a9 A
FER A9 W aARERT 7R
qUEEET ¥ ®1 F4 aF HEAT
& ?

st o GG WA ¢ AT G
famm &, 3a far=ag 1 9 Few
Noed &1 aifaardT 7 OWT o w@rAr
21 g7 99 gE@El 9T F199 € AR
TR FIE FEAR W ATAL g, dv
ag I9 gEaEl & gAATL &Y R |

Shri Kapur Singh: Sir, 1 appreciate
your indulgence in permitting me to
have it on record that, so far as this
part of the House is concerned—I may
not speak for the entire House—the
reply which the hon. Prime Minister
has given to the question put by Shri
Nath Pai has left us not only unsatis-
fied but uneasy too.
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Shri U. M. Trivedi: The question
which has been put is a very pertinent
question but the reply that has been
given . . .

Mr. Speaker: What is the question?
Let him ask it.

Shri U. M. Trivedi: I am not putting
any embellishment to it. I want to
know definitely and categorically from
the Prime Minister what prevents him
from giving a categorical answer to a
categorical question that not an inch
of land will be surrendered to China
while negotiating. This is a very
pertinent question and a categorical
answer is called for, particularly in
view of the diabolical reply that he
has given today which will cause un-
rest in the minds of the public at
large.

Shri Lal Bahadur Shastri: We are
not going to give up our Indian terri-
tory. But it is true that the Colombo
Propsals are there and we have to
keep them in mind.

At femm qeamw a3 @Y U
f5 @ wdT "EET AW AT oWy
qgi 3 § o1 HATw F@ ¥ F wEar
% I BFTAT A5 e ¥, F ag IvEAv
g 5 yam 757 51w S T
faar g zro Afgan, 1w A
oY Faft F fom weqm@ #1 w9 T
gzfae fFan 21 39 o faw oF fagrd
&1 37 famr, & fagrg o g9 A
w2 K T o F o gd A et
g7 AT WS AT F AEE F
IR IF A FET Y

oW WEEW 3§ FT @ Al
xR  mam g F g A
TE W aFAr |

o YRR (FAF)  TH
AW R A ge  difaw

WEOH WEER | 59T a9 a9 |
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Now the Finance Minister.

The Minister of Finance (Shri T. T.
Krishnamachari): Mr. Speaker, Sir..

Shri J, B. Kripalani (Amroha): Sir,
1 have been standing for some time.

Mr. Speaker: I am sorry. I have
already passed on to the next subject.
It will create great difficulties for me.
So, I would request the hon. Member
to resume hig seat.

Shri J. B. Kripalani: Sir, 1 rarely
get up, and whenever I try to catch
your eye, I miss it. It is my misfor-
tune.

1250 hrs.

STATEMENT RE: ECONOMIC
SITUATION IN THE COUNTRY

The Minister of Finance (Shri T. T.
Krishnamachari) : Hon. Members
would recall that in the last session
of the Parliament I had occasion to
review economic conditions in the
country. During the current session
the House has had several opportu-

nities for discussing the emergent
economic  situation, particularly in
regard to agricultural prices. The

steps we have taken, and propose to
take, to increase agricultural produc-
tion and to regulate the distribution
of agricultural commodities have
also been the subject of discussion
both in this House and outside. My
intention in making a statement in
the House today, however, is to deal
with some other areas which have an
equal bearing on the health of the
economy.

2. The steps we took during the
first two years of the current plan
period to overcome the shortage of
transport, power and coal have had
a salutary effect on industrial pro-
duction, Despite the difficulties
created by the Chinese attack on our
borders, industrial production in
1963-64 increased by 9.2 per cent as
against an increase of 8 per cent in
1962-83 and 6.4 per cent in 1961-62.
‘H is too early yet to forecast the
outlook on industrial production for
she current year as a whole. It is,
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however, clear that in many of our
important industries we have now
reached a situation where further
increases in production will depend
materially on our ability to bring new
capacitv into operation as soon as
possible. In the public sector, pro-
grammes for expansion in a number
of basic industries, such as steel and
machine building, are well under
way. In the private sector also
arrangements for licensing establish-
ment of new capacity as well as for
providing foreign exchange for the
import of equipment have been com-
pieted. Simultaneously, we have
taken many steps, such as the estab-
lishment of the Development Bank
and the Uait Trust, to provide ade-
¢-.ate resources for the promotion
of industrial activity.

3. Nevertheless, it is generally
felt—and this feeling is to a large
extent true—that the investment
climate is not there, that is, there is
something lacking in our present
arrangements for stimulating a
greater flow of savings into industrial
investment. While these arrange-
ments are fairly adequate in regard
to loan finance which along with
internal resources of industry
constitute a very important ele-
ment in industrial investment, the
lacuna in respect of individual
investment in equities is there. But
in a community in which we seek to
extend the area of participation by
the people in industrial expansion,
there is need for greater stimulation
of investment in equities. I feel that
our present arrangements in this
regard are not adequate. As the
House is aware the state of the capital
market for equity issues, particularly
those of new issues, is far from
encouraging. A large proportion of
equity issues has had to be taken up
by under-writers in the recent past.
The main reason for this is that the
investing classes, particularly those
with modest means, find it difficult
to wait for several years without any
return on their investment in the
shape of dividends. Those who can-
not afford to wait at all, prefer



